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SUPREME COURT OF I NDI A
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BEFORE THE REG STRAR SUNI L THOVAS
Petition(s) for Special Leave to Appeal (G vil) No(s).D14215/2010
C.R Popli

Petitioner(s)
VERSUS
Syndi cate Bank & O's.

Respondent ( s)
Dat e: 09/05/2011

This Petition was called on for hearing today.
For

Petitioner(s)

M . Pukhranmbam Ranesh Kunar, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Ld. counsel for t he petitioner has filed a letter
seeki ng wi thdrawal of the SLP which is not nunbered but
diarised only. Fil e proper application.

List the matter on 22.7.2011.

(SUNI L THOMAS)
Regi strar
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